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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE

DIRECTORATE GENERAL OF
FOREIGN TRADE
UDYOG
BHAVAN, NEW DELHI
– 110 011.

 

Policy Circular No.
34/2009-2014                      Dated : 19th  
May, 2010
 

To
 

All  Licensing Authorities;
All Commissioners of Customs;

  
Subject  :      International
accredited agencies for issuance of TAC/ COP for import of vehicles.

 
In the Policy Circular
No. 26(RE-2003)/2002-2007 dated 09.02.2004, the entry at S. No. 3 is amended

to
read as follows :
 

 
Sl.
No.

ECE
Symbol

Country Test Agency

3. E3 Italy Ministero delle Infrastrutture e dei
Trasporti
Dipartimento per i Trasporti, la
Navigazione ed i Sistemi Informativi e
Statistici
Direzione Generale per la
Motorizzazione
Tel
:  + 39 06 4158 6169
Fax
: + 39 06 4158 6165
email
: dtt.dgmot2@mit.gov.it
 

 
 

2.                 
This issues with the approval of competent authority.
 

Sd/-
 (Shubhra)

Joint Director General of Foreign Trade
 

 
[Issued from File No. 01/93/180/1483/AM 03/ PC-2 (A)]
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